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(e) it DO action is proposed to be 
initia ted, the reasons therefor? 

THE MINISTER OF STATE OF 
THE MINISTRY OF SUPPLY AND 
TEXTILES (SHRI CHANDRA SHE-
KHAR SINGH): (a) to (e) Altbough 
Jute Corporation of India, on behalf 
of National Jute M:1nufactures Corpora-
tion, offered for sale tbree time, excess 
raw jute belonging to NJMC, al ruling 
market price, to mills in the private 
sector, there was virtuaUy no response 
from the mills to those offers. 

It may be mentioned tbat the recent 
closure look-out of jute mills h 'hot 
only OD account of shortage of raw 
material and its high prices but unfavou-
rable trading conditions, financial strin-
gency of the mills, labour disputes etc. 
are a Iso 5ontributory factors. With the 

Jl1:xnec~10n of a bumper jute corp dur-
'fie current jute seuon 1985-86 and 

~ declining trend in raw jute prices 
·.nd relative1y high jute goods prices it is 

felt that further closure of jute mills 
should not take place this year on acco-
unt of any raw material shortage but on 
the contrary this may hasten the pro-
cess of re-opening of closed mills. 

The reason stated for closure of 
juto mills is ~enerally industrial dio;;putes. 
Under the Indu~trial Dispute5 Act, the 
State Government is the approriate 
authority (or dealing with such matters. 
It is understood that bipartite aad tri-
partite conciliation proceedings are 
already in an advanced stage in the 
case of a number of jute mi lis and 
these nuUs may reopen shortly. 

Statement 

VaeancJesiD top 'e,el post. ilJ pablle 
undertaklDg 

767. SHRI YASHWANTRAO 
GADAKH PATIL: Will the Minister 
of FINANCE be pleased to stale: 

(a) whether several top level posts 
are lying vacant in severa} public under-
takings since long; 

(b) if so, the details thereof; and 

(c) the reasons for not filling the 
posts? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) and 
(b) According to available information 
out of 210 ~lJblic enterprist.·s, 38 posts 
of Chief FxeC'ut've~ and 46 posts of Fun-
ctional Directors are vacant in Central 
PubJic Enterprises. The Public Enter 
prises Selection Board (PESB) have 
already made recommendations in res-
pect of 20 posts of Chief Executives and 
30 posts of Functional Directors. The 
Sta tement below gives details. 

[c) The recommendations of the 
PESB are processed by the administra-
tive Ministry/D('parfment concerned 
and appointment& are made only with 
the approval of the Appointments Com-
mittee of the cabinet. DeJa},s occur 
where persons 8electe,t take time or 
fa i) to join or;n cases where persons 
with specialhed skills have to be 
SplltL d. 

Vacancies of Chief Executives (FuJJ·Time Chairman/Managing Director) in 210 Central 
Public enterprises (As on Date). 

S. No. Name of tbe enterprise 

1'. 2. 

1. Damodar Cement &. SlaB Ltd. 

2. Hiudustan Newsprint Ltd. 

3~ Nltio~al ~ewsprDt and P~pcr8 Mills lttd., 

Date of 
vacancy 

3. 

22.9.83 
18.1.8S 
~1.4.85 

) 
) 

) 

Remarks 

4. 

Appointment orders 
issued. Appointoo. 
~e' to join. 

~ , It" I 
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~----------------------------------------------------------------

~, 

\, 

1. 

4. 
S. 
6. 
7. 

Trade Fair Authority of India 
Biecco,~.ie Ltd. 
Scooters India Ltd. 
Bharat Brakes & Val ves Ltd. 

8. Hindustan Prefab Ltd. 
9. TaDoery & Footwear Corpn. of 

India Ltd. 
10. Engineering Projects India Ltd. 

11. National Textile Corpn. (DP&R) Ltd. 
12. Mandya National Papers Mills Ltd. 
13. 

14. 

North Eastern Regional Agricultural 
Marketing Corpn. Ltd. 
Indian Road Construction Corpn. Ltd. 

15. Bengal Chemicals & Pharmaceutical 

Ltd. 
16. Cycle Corporation of India 
17. Jute Corporation of India. 
18. National Projects Construction 

Corpn. Ltd. 
19. Metal Scrao Trading Corpn. Ltd. 
20. Tea Trading Corpn. of India Ltd. 
21. Tungabhadra Steel Products Ltd. 
22. NOI th Eastern Electric/p~'",er 

Corporation Liu. 
43. 'National Textile Corporation (Oujarat) 
24. Indo Burma Petroleum Co. Ltd. 
25. State Farms Corpn. of India 
26. Hospital Services Consultancy 

Corpol alion Ltd. 
27. Er,gineen; India Ltd. 
28. Delhi Transport Corpn. Ltd. 
29. International Airports Authority 

of India. 
30. Rajasthan Drugs & Pharmaceuti-

cals Ltd. 
31. Hindustall Antibiotics Ltd. 
32. Goa Shipyard Ltd. 
33. Maharasbtra Antibiotics & Phar· 

maceuticals Ltd. 
34. Andaman and Nicobar Islands. 

Forests Dt've)opment, Corpn. Ltd. 
35. Naaaland Pulp & Paper Mills Ltd. 
36. Ilutal Electrification, Corpn. Ltd. 
31. Modern Food Industries Ltd. 
~ PeniJiaer Corporatiop of lad&&. , ., ..... 

3 

l.H.83 ) 
18284 ) 

7.4.84 ) 
1.5.84 ) 
1.6.84 ) 

14.8.84 ) 
) 

17.1.85 ) 

7.5.84 ) 
31.10.84 ) 
1.11.84 ) 

1.1.85 ) 
21.1.85 ) 

) 
31.1.85 ) 
31.1.85 ) 
1.3.8S ) 

) 
1.4.85 ) 

15.4.85 ) 
15.4.85 ) 

1.5.85 ) 
) 

27.S.8S ) 
1 6.85 ) 

13.6.85 
New post) 

) 
1.6.84 ) 
5.7.84 ) 

19.10.84 ) 
) 

1.1.85 ) 
r 

18.1.85 ) 
303.8S ) 
12.4.85 ) 

) 
29.S.IS ) 

9.6.85 
14.6.85 
24.6.8.5 
16.7,1' 

) 
) 
) 
) 

) 

4. 

Kept in abeyance 
pending contemplated 
reorganisa tion of the 
enterprises. 

Rer.4Jmmendations of 

,he PESB have al. 
ready beeD made. 

Recommendation of 
the PESB have al-
ready been made. 

Under consideration 
of the PBSB. 

f,~ l 
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Vacancies of Functional Directors in 210 Central Public Enterprises 

SI. No. Name of the enterprise 

1 2 

1. Director (Finance), Fertilizers 
and Cbemicals (Travancore) Ltd. 

2. Director (Marketing & Diversifi-
cation). Braithwaite and Co. Ltd. 

3. Director (Personnel), Eastern 
Coalfields Ltd. 

~.' Director (Finance), Kudremukh 
~on Ore Co. Ltd. 

S. Dire:tor (Personnel), Heavy 
EngineeA·iog Corpora tion 

6. Director (Fi:'ance), Bharat 
Coking Coal Lt~, 

7. Director (Technica;~, Scooters 
India Ltd. 

8. Director (Engineering), ,Nationql 
Projects (Construction Corp. Ltd. 

9. Director (Production), Tannery ... IV. 
Footwear Corporation of India 

10. Director (Finance), Petrofils 
Cooperative Ltd. 

11. Ditector (Marketing), Projects 
& Equipment Corporation' 

12. Director (Finance), National 
Mineral .Qeve)opm~nt Corpo. 

13. Direetor (Marketing), Indian 
Drugs & Pharmaceuticals Ltd. 

14. Director (Mining Operations), 
Hindustan Zinc Ltd 

15. Member (Fmance), International 
Airports Authority of India 

16. Director (Personnel), National 
Jute Manufacturers Corpn. Ltd. 

17. Director (Personnel), Western 
Coalfjelds Ltd. 

18. Director (Operations), Hindustan 
Copper Ltd. 

19. Director (Commercia) & Marketing), 
Bharat Electronics Ltd. 

20. Director (Finance). Hindustan 
Organic Chemicals Ltd. 

21. Director (Projects), 
Engineers India Ltd. 

22. Director (Chemicals). IBP Co. Ltd. 
23. Director (011). IBP ~o. Ltd~ 

Date of 
vacancy 

3 

1.12.84 ) 

Post kept in 
abeyance 
revived 

) 
) 
) 
) 
) 

1.2.82 ) 
) 

24.8,84 ) 
) 

1.12.84 ) 
) 

1.3.85 ) 
) 

4.1.84 ) 
) 

16.4.84 ) 
) 

19.11.84 ) 
) 

22.10.84 ) 
\ 
) 

23.1.85 ) 
) 

11.4.85 ) 
) 

10.4.85 ) 
144,85 ) 

) 

) 
1.3.85 ) 

) 
. ,_ 10.5.84 ) 

) 
5.1.85 ) 

) 
12.1.85 ) 

) 
20.2.85 ) 

) 
30 3.85 ) 

) 
1,6.85 ) 

New post ) 
New- POI( j ? 

Remarks 

4 

Appointment orders 
issued. Appointee. yet 
to join. 

Post kept in abeyance. 

Recommendations of 
the PESB have already 
been mage. 

Recommendations or 
the PBSB have al. 
ready been made. 
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1 2 

24. Director (Production). Bbarat 
Earth Movers Ltd. 

25. Director (Marketing). Bharat 
Earth Movers Ltd. 

26. Director (Personnel), Bharat 
Earth Movers Ltd. 

27. Director (.Personnel), Gas 
Authority of India Ltd. 

28. Director (Medical Services). Hospital 
Services Consultancy Corpn. of 
India Ltd. 

29. Director (Persol1nel), 
Andrew Yule and Co Ltd. 

30. Director (Engineering), Metallurgical 
& Engineering Consultants (India) Ltd. 

31. Director (Marketing) -do-

32. Director (Projects) -do-

33. Director (Personnel), Bongaiglon 
Refinery & Petrochemicals 
Corpn. Ltd. 

34. Director (Malketing), Mining & 
Allied Machinery Corpn. Ltd. , 

35. Director (PJannjng), 

Andrew Yule & Co. Ltd. 

36. Director (Purchase & Sales), 
Cotton Corporation of India 

37. Director (Technical). Electronics 
Trade & Technology 
Development Corpn. Ltd. 

38. Director (R&D). Bharat 
Earth Movers Ltd. 

39. Director (Systems & Projects), 
InstrumeDtation Ltd. 

40. Director (Construction), 
aasbtriya Ispat Niaam Ltd. 

3 

) 
New post ) 

) 
New post ) 

) 

New Post ) 

) 
New post ) 

) 

) 
New post ) 

) 

New post ) 

) 
New post ) 

New post ) 

New post ) 

) 

) 
New post ) 

) 
1.9.83 ) 

) 

9.7.84 ) 

) 

22.9.84 ) 

) 

) 
11.11.84 ) 

) 

8.2.85 ) 
,) 

I 1 3.8S ) 

) 

1.4.85 ) 

41. Director (Production), 
lo,trulDeotatioD Ltd. 

Post beld ) 
1D a"',anco rey(v~d.. ) .. 

4 

Under consideration 
of the PESB 
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42. Executive Director (Liner 
~ervices), Shipping 
Corporation of India 

43. Director (Personnel), NeyveJi 
Lignite Corporation Ltd. 

44. Director (Commercial), 
MazagoD Dock Ltd. 

45" Director (Field Engineering), 
Computer Maintenance Corpn. 

46. Director (Finance). 
Hindustan Fertilizer Corpn. 

3 

17.4.85 

1.5.85 

30.6.85 

1.7.85 

8.7.85 

4 

) 
) 

) 

) 
) 

) 

) 

) 
) --- - -_ ---~ 

Role of financial institutions to ensure 
proper rUDelloning of companies 

768. SHRI YASHWANTRAO 
GADAKH PATIL: Wdl thl! MJOister 
of FINANCE be pleased to state: 

(a) whether it is a fact that Life 
Insurance Corporation of India. G~nera1 
Insurance Corpora tion. Indu~tria I 
Development iiank of India, Indu"tnal 
Finance Corporation of In,fia and 
other Government financial institutions 
own half of corporate sector in the 
country; 

(b) if so, the details tht!reof; and 
\ 

(c) role bein~ played by financial 
institutions for ensuring proper 
fUDctioning of companies in the private 
.ector ? 

THij MINISTER OF STATE IN 
THB MLN lSTR Y OF FINANCE 
(SHRI JA'NARDfJANA POOJARY): 
<a> No. Sir. 

(b) Does Dot arise. 

(C) il"be financial institutions ensure 
prCJP'*r functioning of the companies 
•• tiued by them thro. inspection of 
tbo companies by oOicea ,t the institu-
tionl and appointmeit of nominee 
Directors on tbe Board .• {Dir,ectolS of 
tbe comp.o.... Oil tb. I)I,i. or ferutioy 
of proar .. "ortt aDd feed.back from 
aoml .. ..,._,., the in'titration. 'ake 

up the issues with the companies 
conc~rn\!d for taking sui table corrective 
measureo; for jmprovjng the working of 
the companies 

StreRmlining of functiol1ing of o\erseas 
brandH?S of public sector banks 

76C). SHRI YASHWANTRAO 
GADAKH PATIL: WiH the Minister 
of FINANCE be pleased to stale: 

(a) whether it is a fact that Central 
Bank of IndIa '8 London Branch is also 
in the Te-d; 

(b) if so, the details thereof; and 

(c) steps being taken to streamline 
the functioning of Overseas branches 
of public sector banks? 

THE MINISTER &P STATE IN 
THB MINISTRY OF FINANCE (SURI 
JANARDHANA POOJARY) : (a) and 
(b) Since in larger public interest main-
taining public confidence in the smooth 
functioning of tbe public sector banks 
i!t considered essential, d:sclosure of 
working results of individuaJ &ranchcs 
of banks for specified periods is Got 
considered desirable, 

(c) Reserve Barak of lodia "vc 
takeo * number 0 f atepe to .~1ine 
the fUflctiopiDI of .over.... "r.~"" 
of public .ector baw. Btldl;y .. , are :-




